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    NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 17.02.2025 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 
 

  For Hearing 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 295/2024 
For Stay 
IA No. 774/2024 
For Exemption 
IA No. 775 & 776/2024 

Malavika Hegde, 
Shareholder & Director 
of Coffee Day 
Enterprises Ltd. 
Vs 
IDBI Trusteeship 
Services Ltd. & Anr. 
 

Ms. Lakshana Viravalli Mr. Arun Karthik 
Mohan- R1 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
2.  Comp App (AT) (CH) (Ins) 

No. 72/2025 
For Stay 
IA No. 226/2025 

 

K Lakshmi Kantha 
Mohan 
Suspended Director of 
GVR RMN Hubli 

Lakshmeshwar Road 
Project Pvt. Ltd. 
Vs 
Tashi Microsurfacing 
System & Anr. 

 

Mr. Jayanth 
Viswanathan, PCS 

 

3.  Comp App (AT) (CH) No. 
17/2025 
For Additional Docs 
IA No. 227/2025 
For Stay 
IA No. 228/2025 
 

Shyam Sunder Rathi & 
Anr.  
Vs 
Devi Kumari Rathi & 6 
Ors. 
 

Mr. Rohan Aloor  

4.  Comp App (AT) (CH) (Ins) 
No. 59/2025 
For Direction 
IA No. 206/2025 
 

Assistant Commissioner 
of Income Tax  
Vs 
K Parameswaran Nair, 
RP of Samson and Sons 
Builders & Developers 
Pvt. Ltd. & Anr. 
 

Mr. P Rajkumar 
Jhabakh 

 

5.  Comp App (AT) (CH) (Ins) 
No. 83/2025 
For Stay 
IA No. 240/2025 

Brindhavan Brick Works 
Vs 
Ashish Vyas, RP of Maan 
Sarovar Properties 
Development Pvt. Ltd. 
 

Ms. R Moneshaa  

6.  Comp App (AT) (CH) (Ins) 
No. 10/2025  
To dispense with  
IA No. 61/2025  
For Stay 
IA No. 62/2025  
For Urgent Listing  
IA No. 63/2025 
 

Svaryu Energy Ltd.  
Vs  
BR Green Industries Pvt. 
Ltd. & Anr. 

Mr. Kumarpal R Chopra  

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
7.  Comp App (AT) (CH) (Ins) 

No. 367/2023  
For Directions  
IA No. 1120/2023 

The Assistant Provident 
Fund Commissioner/ 
Recovery Officer  
Vs  
Vaasan Medical Centre 
Pvt Ltd. & 4 Ors.  

WITH 

Mr. PK Panneer Selvam Mr.A Karthikeyan 

8.  Comp App (AT) (CH) (Ins) 
No. 368/2023  
For Stay  
IA No.1123/2023  
For Direction  
IA No.1122/2023 

The Assistant Provident 
Fund Commissioner/ 
Recovery Officer  
Vs  
Vaasan Medical Centre 
Pvt Ltd & 4 Ors. 
 

Mr. PK Panneer Selvam Mr.A Karthikeyan R1, 
R3-R5  
Mr. BSV Prakash 
Kumar- R2 

9.  IA No. 141/2025 
(For Condone Delay) 
In 
Comp App (AT) (CH) (Ins) 

No. 38/2025 
For Stay  
IA No. 142/2025 
 

Assistant Commissioner, 
State Goods and Service 
Taxes Dept.  
Vs  

CA Rajendran PR & Anr 
 

Mr. EK Kumaresan  

10.  Comp App (AT) (CH) (Ins) 
No. 429/2024  
For Exemption  
IA No. 1173/2024  
For Stay  
IA No. 1174/2024 
 

Comandur Parthasarthy  
Vs  
Lalit Kumar Dangi, RP & 
2 Ors. 

Ms. Kopal Sharraf Mr. Adarsh Ramanujan- 
R1 R2  
 

11.  IA No. 1262/2024  
(For Condone Delay)  
in  
Comp App (AT) (CH) No. 
83/2024  
For Exemption  
IA No. 1263/2024  

For Stay  
IA No. 1264/2024 

Venkata Shiva Prasad 
Devulapalli & Anr.  
Vs  
M Chandra Sekhar Rao 
& 14 Ors. 

Mr. Anshuman Sharma Mr. Asad Hussain R1-
R11 

 

For Directions 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
12.  IA No.1293&1295/2024 

(To Recall) 
in 
Comp App (AT) (CH) 
(Ins) No. 129/2024 
For Direction 
IA No.1294&1296/2024 

Mantri Developers Pvt. 

Ltd. 
Vs 
Ace Enviro Tech Pvt. Ltd. 
& 6 Ors. 

Mr. Sriram 

Venakatavaradan  
 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
13.  Comp App (AT) (CH) (Ins) 

No.166/2024  
For Exemption  
IA No. 440/2024 

Rythm Jain  
Vs  
Atlanti Spinning and 
Weaving Mills Ltd. Rep 
by its Liquidator, Sujata 
Chattopadhyay  

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 
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14.  Comp App (AT) (CH) (Ins) 
No. 177/2024  
For Exemption  
IA No. 484/2024 

Rythm Jain  
Vs  
Atlanti Spinning & 
Weaving Mills Ltd. Rep 
by its Liquidator Sujatha 
Chattopadhyay  

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

15.  Comp App AT) (CH) (Ins) 
No. 199/2024 

Atlanti Spinning and 
Weaving Mills Ltd rep. by 
its Liquidator Sujata 
Chattopadhyay  
Vs  
Somil K. Ne. Gandhi 
Proprietor, Sir Cloth 
Manufacturer Co. & 3 
Ors.  

WITH 

Mr. VV Sivakumar Mr. Ankur Goel R1 

16.  Comp App (AT) (CH) (Ins) 
No. 252/2024 

Atlanti Spinning and 
Weaving Mills Ltd. Rep 

by its Liquidator, Sujata 
Chattopadhyay  
Vs  
Rhythm Jain & 2 Ors 
 

Mr. VV Sivakumar  

17.  Comp App (AT) (CH) No. 
50/2024  
 

Shakti Bhushan & 2 
Ors.  
Vs  
Titan Industries Ltd & 
Anr.  

WITH 

Mr. Avadh Narayan Cyril Amarchand 
Mangaldas- R1 R2 

18.  Comp App (AT) (CH) No. 
51/2024 

Shakti Bhushan & 2 
Ors.  
Vs  
Titan Industries Ltd & 
Anr.  

WITH 

Mr. Avadh Narayan Cyril Amarchand 
Mangaldas- R1 R2 

19.  Comp App (AT) (CH) No. 
55/2024  
For Exemption  
IA No. 813/2024 
 

Shakti Bhushan & 2 
Ors.  
Vs  
Titan Industries Ltd & 
Anr. 
 

Mr. Avadh Narayan Cyril Amarchand 
Mangaldas- R1 R2 

20.  Comp App (AT) (CH) (Ins) 
No. 247/2021  
For Stay  
IA No. 518/2021 

Chandran M E & 9 Ors. 
Vs  
Lissie Medical 
Institutions & Anr. 
 

Mr. Sriram 
Venkatavaradan 

Mr.Pradeep Joy-R1  
Mr. Bijoy P Pulipra R2 

21.  Comp App (AT) (CH) No. 
98/2023  
For Stay  

IA No. 1220/2023  
For Directions  
IA No. 1221/2023  
For Exemption  
IA No. 1222/2023 
Contempt Case No.  
1/2024 
 

Ravi Kumar Distilleries 
Ltd.& Anr.  
Vs  

Liquor India Limited & 
25 Ors 

Mr. Sandeep Kumar 
Ambalavanan 

Mr. Y Suryanarayana 
R1-R4 R9-R11 

22.  Comp App (AT) (CH) (Ins) 
No. 52/2024  
For Stay  
IA No. 153/2024 

Sankalp Recreation Pvt. 
Ltd.  
in Consortium with 
Globe Ecologistics Pvt. 
Ltd.  
Vs  
Radhakrishnan 
Dharmarajan, RP of 

Appu Hotels Ltd. & 2 
Ors.  

WITH 

Mr. Abhishek Jenasenan Mr.T Ravichandran  
Mr. K Surendar R2  
Mr. T Sundar Rajan R3 
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23.  Comp App (AT) (CH) (Ins) 
No. 458/2023  
For Stay  
IA No.1432/2023  
For Interim Injunction  
IA No. 1252/2024  
For Direction  
IA No. 1253 & 
1254/2024 
 

MK Rajagopalan, 
Resolution Applicant  
Vs  
Radhakrishnan 
Dharmarajan, RP of 
Appu Hotels Ltd. & 2 
Ors. 

Mr. SK Harinarayanan Mr. T Ravichandran R1 
Mr. T Sundar Rajan R2  
Mr. K Surendar- R3 

24.  Comp App (AT) (CH) No. 
14/2024 

Annavajhala Ramanand  
Vs  
Lakshmi Sujatha 
Tummala & 5 Ors. 
 

Mr.S Chidambaram, PCS Dr. SV Rama Krishna R1 

25.  Comp App (AT) (CH) (Ins) 
No. 17/2024  
For Exemption  
IA No. 63/2024 

GVPR Engineers Limited  
Vs  
Dantu Indu Sekhar, 
Erst. RP for YKM 

Entertainment & Hotels 
Pvt. Ltd. & 3 Ors.  

WITH 

Mr. Roshan Atiq  
Mr. Jerin Asher Sojan 

Ms. Mumaneni Vazra 
Laxmi- R1  
Mr. Pranava Charan R2  
Mr.Y Suryanarayana R3 

26.  Comp App (AT) (CH) (Ins) 
No. 18/2024  
For Exemption  
IA No. 64/2024  
For Stay  
IA No. 65/2024 

GVPR Engineers Limited  
Vs  
Dantu Indu Sekhar, 
Erst. RP for YKM 
Entertainment & Hotels 
Pvt. Ltd. & 3 Ors. 
 

Mr. Roshan Atiq  
Mr. Jerin Asher Sojan 

Ms. Mumaneni Vazra 
Laxmi- R1  
Mr. Pranava Charan R2  
Mr.Y Suryanarayana R3 

27.  Comp App (AT) (CH) (Ins) 

No. 77/2024 

ICICI Bank Ltd.  

Vs  
Compar Estates and 
Agencies Pvt. Ltd. 
 

Shivakumar & Suresh Mr.CV Shailandhran 

28.  Comp App (AT) (CH) No. 
78/2024  
For Stay  
IA No. 1159 & 
1161/2024  
For Direction  
IA No. 1162/2024  
For Exemption  
IA No. 1163/2024 
 

Gireesh Sanghi  
Vs  
Sanghi Industries Ltd. & 
19 Ors  
 
 
 
 

WITH 

Mr. Yogesh Jagia Mr.Sriram 
Venkatavaradan R2  
Mr. Sharad Sanghi R3 
R4  
Mr. K Gowtham Kumar 
R7-R16 

29.  Comp App (AT) (CH) No. 
86/2024  
For Directions  
IA No. 1285/2024  

For Exemption  
IA No. 1286/2024 

 

Gireesh Kumar Sanghi 
(HUF)  
Vs  
Sanghi Industries Ltd. & 

19 Ors 

Mr. Yogesh Jagia Mr.Sriram 
Venkatavaradan R2  
Mr. Sharad Sanghi R3 
R4  

Mr. K Gowtham Kumar 
R7-R16 

30.  Comp App (AT) (CH) (Ins) 
No. 126/2024  
For Stay  
IA No. 340/2024 

Chavva Naga Sampathi 
Tayaru,  
Suspended Director of 
Sri Ananda Lakshmi 
Narasimha Industries 
India Pvt. Ltd  
Vs  
Central Bank of India 
Ltd.& Anr. 
 

Mr. Avinash Krishnan 
Ravi 

Mr. VVSN Raju- R1  
Ms. Mano Ranjani- R2 

31.  Comp App (AT) (CH) (Ins) 
No. 148/2024 

State of Tamil Nadu 
Commercial Taxes & 
Registration Dept. Rep 
by Thiru s. Gobi, Asst. 
Commissioner  

Vs  
J. Karthiga, RP, GK Stee 
& Allied Industries Ltd. 
& 4 Ors. 
 

Mr. B Vijay Mr. Ravi Rajagopalan 
R2- R4 
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32.  Comp App (AT) (CH) (Ins) 
No. 235/2024  
For Stay  
IA No. 624/2024 

K Narayanasamy, 
Suspended Director of 
GK Steel and Allied 
Industries Limited  
Vs  
J.Karthiga, RP of GK 
Steel and Allied 
Industries Ltd. & 4 Ors 

Ms. Lily Francis Mr. VV Sivakumar R1 

33.  Comp App (AT) (CH) (Ins) 
No.347/2024  
For Stay  
IA No. 951/2024 

Maahendra Kumar 
Agarwal  
Vs  
PTC India Financial 
Services Ltd. & Anr 
 

Mr. Soaayib Qureshi 
Ms. Elamathi MS 

Mr. Devvart Rana 
R2/IRP 

34.  Comp App (AT) (CH) (Ins) 
No. 466/2024  
For Exemption  
IA No. 1271/2024 

Sansar Investment & 
Finance Company Pvt. 
Ltd.  
Vs  
Atlantic Spinning and 

Weaving Mills Ltd 
Through its Liquidator, 
Sujata Chattopadhyay 

Mr. Ankur Goel Mr. VV Sivakumar 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

35.  Comp App (AT) (CH) (Ins) 
No. 03/2022 

Maximus People Solution 
Pvt Ltd  
Vs  
Jeyyam Global Foods 
Pvt. Ltd. 
 

Mr. M. Devaraj Ms. S Yogalakshmi 

36.  Comp App (AT) (CH) (Ins) 
No. 50/2023  
For Stay  
IA No.173/2023  
For Urgent Hearing  
IA No. 1153/2023 & 
641/2024 
 

Krishna Mohan 
Gollamudi Liquidator for 
Priyadarshini Ltd.  
Vs  
V. Amar Chand & Anr 

Mr. M Ramu Mr. Sharad Sanghi R1 

37.  Comp App (AT) (CH) (Ins) 
No. 468/2023  
For Stay  
IA No. 1461/2023 

The Southern Power 
Distribution Company of 
Andhra Pradesh Ltd. & 
Anr.  
Vs  
Om Shakti Renergies 
Limited & Anr.  

 

Mr. Arfat Mohammed Mr. VVSN Raju 

38.  Comp App (AT) (CH) No. 
10/2024  
For Exemption  
IA No.163/2024  
For Stay  
IA No.162/2024  
For Direction  
IA No.695/2024  
For Urgent Hearing  
IA No.765/2024 
Contempt Case No. 

4/2024 
 

M. Sai Sudhakar & 2 
Ors.  
Vs  
Mantrawadi 
Nagachandrika & 9 Ors. 

Mr. Anshuman Sharma Mr. Asad Hussain R1- 
R5 

39.  Comp App (AT) (CH) (Ins) 
No. 19/2024  
For Stay  
IA No. 66 & 714/2024 

Union Bank of India 
Stressed Asset 
Management Branch  
Vs  
Ashish Vyas, RP of Maan 
Sarovar Properties 
Development Pvt. Ltd. 
 

Mr. Bhagavath Krishnan Ms. Lakshana Viravalli 
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40.  Comp App (AT) (CH) (Ins) 
No. 286/2024  
For Exemption  
IA No. 751/2024 

Bharat Heavy Electricals 
Ltd.  
Vs  
Alaknanda Hydro Power 
Company Ltd 
 

Mr. Sushil Kumar Mr. Anant Merathia 

 
 

2.00 PM 
 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial),  

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) (Ins) 
No. 56/2022 

Joint Lender Forum  
Vs  

S. Siva Sundar & 3 Ors. 
 

Mr.S Sathiyanarayana Mr.S Kumaran-R2 R3 
Mr. V Venkata 

Sivakumar- R4 

2.  Comp App (AT) (CH) (Ins) 
No. 358/2022  
To Dispense with  
IA No.821/2022  
For Stay  
IA No. 818 & 
1094/2022, 868 & 
869/2023  
To Implead  

IA No. 937/2022 
 

Babu Manoharan 
Jaikumar Christhurajan  
Vs  
Umesh Garg 
Liquidator of Jeppiaar 
Cements Pvt. Ltd. & 2 
Ors. 

Mr. G Sudhakar Mr. Abhishek Anand R1, 
R2 

3.  Comp App (AT) (CH) No. 

18/2024  

For Stay  
IA No. 313/2024 

For Substitution 

IA No. 144/2025 
 

Jeppiaar Fishing 

Harbour Muttom Pvt 

Ltd & Anr.  
Vs  

Jeppiaar Sheela 
 

Mr. Dominic Savio 

Joseph 

Mr. R Swarnavel 

4.  Comp App (AT) (CH) No. 
80/2024  
For Stay  
IA No. 1192/2024  
For Urgent Listing  
IA No. 1191/2024 
 

Regeena Jeppiar Murali 
Vs  
Jeppiaar Furnace and 
Steels Pvt. Ltd. & 6 Ors. 

Mr. Sanjeev Kumar KP Mr. TK Bhaskar R1-R6 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video 

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for 

hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic 

MUTED.  

4. Detailed instructions for joining video conferencing are made available at: 

      https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf 

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf
mailto:vcnclatchennai5@gmail.com
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